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Coram : Hon'ble Ir P H Trivedi .. Vice Cheirmen
on'b Il.r P 1. Jdoshi .. Judiciel lember

Hezrd learned advocate b.r KG Vakharia for CH Vora
for the apolicaente Therels no urgency for the orders in
the vacation. The metter may be posted after opening ©f

the Courte.
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Heard ilr. C.H. Vora, learned counsel for the appli-
cant. After having heard himiit is stated by lr Vora that
he would like to withdrew this applicetion. Permission
granted. Application stands disposed of as withdrawn.
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